
AGRAHAYANA 13. 1'08 (8.4£4) 

Ca) ",beth er Government propose to 
iDtroduce steamer/ferry traDsport lervlces 
bet"eeo Allababad and Calcutta; and 

'(b) if so, the time by whicb it il litel, 
to be introduced ., 

THB MINISTSR OF STATE OF THB 
MINISTRY OF SURFACB TRANSPORT 
(SRRI RAJESH PILOT) : (a) and (b) 
Relular inland watc!r tran!lport services are 
already beiol operated by the Central 
Inlaad Water Transport CorporatioD bet. 
ween Calcutta aDd Faratka. The ser'/icos 
be)'ond tbis and upto Paloaj Allababad have 
alao be;D startej on esperimontal basis. 

Strike 10 Three Delhi Polytechnics 

4716. SHRI BANWARI LAL 
PUROHIT; WJJ} the Minister of HUMAN 
RBSOURCe DEVELOPMENT be pleased 
to state: 

(a) whether the WOf king of three 
Polytechnics in Delhi bas been paralysed 
due to frequent strike by tbe students 01 
tbe Diploma Courses in the recent past; 

(b) whether the All India Federation 
of Diploma Bogineers bas ask ed for appoint. 
ment of technical Commission to improve 
their employment prospects; and 

(c) if 10, wbat are the facts aDd 
demand3 01 tho Diplom:l s~udeDts/engineers 
aDd "bat decision G:Jvernment have takea 
OD tbose demands to ilnprove the workio, 
of tbe Pol.Ytecbnu~s of D~Jhi ? 

THB MINISTBR OF HUMAN 
RBSOURCB DBVSLOP4'VlENr AND 
MINISTER OP IIBALTH ANt) FAMILY 
WBLPARB (SH~I P.V. NAR.ASIMHA 
BAO) : (a) No, Sir. ... 

(b) No sucb request bas beeD received. 

(c) Que'lioD does Dot 8J'ile. 

Stadeat Drowned in Swimmlol Pool 
of KeodrJY8 Vldya1aya ~ No. 1 

Pariclabad 

47 17. SH&I RAHIM KHAN : Will 
tIIo Minilter or HUMAN &BSOU&CS 
DBVBLOPMBNT bo pl ... _ to atato : 

(.> whether it is a fact tbat a Itudent 
lot drowDed in tbe swlmmiol pool of 
KeDdriya Vid98laya No. 1 Paridaba4 ID 
JUDe. 1986 : 

(b) if 10, whether aDY enquir, baa 
been conducted to ascertain the realoal 
tberefor ; and 

(c) if so, tbe details tbereof and aelioD 
takeD in tbe matter' 

THB MINISTBR OF HUMAN 
RESOURCe DEVBLOPMBNr A.ND 
MINISTBR. OF HBALTH AND FAMILY 
WBLFARB (SHR( P.V. NARASIMHA 
RAO) : (a) and (b) Yes. Sir. 

Cc) Tbe preliminary eoquiey conducted 
ioto the drowning incident reveal ed tbat tbe 
student was Dot a bonafide UEer of the 
Iwimminl pool. He maoaaed to snealt iato 
tbe Iwimminl pool escaping the attentioD of 
the Ibowkidar who wal 00 duty. Tbe 
chowkidar and the Physical EducatJOD 
Teacher who was Coach-cum-Life Guard 
bivo been sUlpeaded. Oommon depart-
mental proceedings bave beeD iDitiatecl 
alaiDst tbe Physical Education Teacber. 
Cbowkidar and th e Principal of tho 
Keodriya Vidyalaya for tbe oeali&Coco 01 
duty .. 

COlDmittee to Study Jail CoDdid_ 
lor Women PrlsOiletl 

4718. SHRIMATI GBBTA MUKHER-
JEB : Will tbe Minister of HUMAN 
RESOURCB DEVELOPMENT be plealed 
to state: 

(8) wbether tbe Justice Krisbna I," 
Committee appointed to look into tbe wel-
fare of women prisoners baa liince submitted 
tbe r epor. : aDd 

(b) if so, tbe details thereof ., 

THB MINISrSR OF STATE IN THB 
DBPAR.TMENTS OF YOUTH AFFAIRS 
& SPORTS AND WOMBN & CHILD 
DBVBLOPMBNT IN THB MINISTRY OP 
HUMAN RBSOURCB DBV£LOPMBNT 
(SHlUMATI MARGARBT ALVA) : (a) 
No. Sir. 

(b) ne QaOltiOll do. Dot adle, 




